
 

 

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELH 

Original Application No. 878 of 2022 

IN THE MATTER OF:  

Tamil Nadu Fly Ash Brick and Blocks  
Manufacturers Association.                … Applicant  

Versus 

Union of India, Through its secretary, 
Ministry of Environment,  
Forests and Climate Change, 
Paravaran Bhawan, Jorbagh, 
New Delhi-110 003 & Ors                               …Respondents 
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Purnima Krishna 
Stranding Counsel for  

Tamil Nadu Pollution Control Board 
340, M.C. Setalvad Block, 

Filed on 18.12.2024 
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